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The average accumulated debt per
household was Rs. 47 in 1950-51 and
Rs. 88 in 1956-57. After that if the
indebted households themselves were
taken into consideration the average
debt for All India was Rs. 105 in
1950-51 and Rs. 138 in 1956-57.

The total estimated volume of in-
debtedness of agricultural labour
households in 1956-57 was Rs. 143
crores as against Rs. 80 crores in
1950-51.

Of the total debt about 46 per cent
was incurred for meeting consumption
expenditure, social purposes accounted
for 24 per cent, and productive debt
for 19 per cent.

Mr. Deputy-Speaker: The hon.
Member may continue his speech next
time.

15.59 hrs.

MOTION RE: MAINTAINING PRICES
OF ESSENTJAL COMMODITIES AT
REASONABLE LEVELS—contd,

Mr. Deputy-Speaker: We will now
take up further consideration of the
following motion moved by Shri
Indrajit Gupta on the 11th Decem-
ber; 1962 namely:—

“That this House takes note of
the statement laid on the Table of
the House on the 10th November,
1962, by the Minister of Planning
and Labour and Employment on
measures for maintaining prices of
essential commodities at reasonable
levels.”

Shri Nanda may continue his speech.

The Minister of Plamming and Lab-
our and Employment (Shri Nanda):
Mr. Deputy-Speaker, when the House
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adjourned at the end of the last ses-
sion, you had permitted me to inter-
vene in the discussion on Shri India-
jit Gupta’s motion. I had just com-
menced my speech then and with
your permission, I shall now resume
my remarks.

16 hrs.

In the first place, I would place
before the House some facts about
the price movements and trends in
order that the House may have a pro-
per idea of the background. At the
close of the second Five Year Plan,
the wholesale price index stood at 127.
This reflected an increase of 75 per
cent which had occurred during the
previous 12 months. During the course
of the first year of the third Five
Year Plan, the wholesale price index
went down by 37 per cent, that is,
it came to 123. In this decline, the
industrial raw materials participated
to a large extent, that is, the decline
in the case of industrial raw materials
was 15 per cent. By the first week
of April, 1962 the prices began to
creep upwards. By 4th August, they
reached the peak; the index was then
131-9, that is, an increase of seven
per cent. This was shared by most
of the heads and categories; chiefly,
foodgrains—12:2 per cent. Of them,
rice accounted for 9 per cent; pulses,
22 per cent; fruits, milk, vegetables,
etc. 14 to 16 per cent; edible oils 7
per cent; sugar, nine per cent; gur
54 per cent. That was the extent of
the rise which occurred during the
period from April to the 4th August.
The industrial raw materials increased
to the extent of 36 per cent, and the
manufactured goods, 2:2 per cent,

Thereafter, a downward trend fol-
lowed. By the time national emer-
gency arose, that is, by the 20th Octo-
ber, when the invasion occurred, the
index had come to 129-2, that is, a
decline of 1'5 per cent, of which three
per cent was on account -of the fall
in the food prices. This downward
trend continued till the last week of
December. The wholesale price
index then had come down to
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1249, that is, a decrease in all of 3-8
per cent of which food had shared to
the extent of six per cent. Thereafter
again there was a slight upward grend,
or for the most part, you may say,
conditions of stability, but in certain
respects, a slightly upward trend, On
the 26th January, that is the last date
for which I have the figures, the in-
dex of wholesale prices was 126°5.

Similarly, regarding the cost of liv-
ing index, there has been more or less
a similar kind of trend. We started
with the index at 124; this is in rela-
tion to the base year 1949. From
March to October, 1962 it rose from
127 to 134 In November it was 133.
This is the position in regard to what
has happened regarding the price
movements during the period begin-
ning with the commencement of the
third Five Year Plan. What does it
mean or signify. Some people might.
consider that this is a fairly comfort-
able position; there has not been a
considerable rise and prices have
fallen during the past several months.
I believe that there is no room for
complacency. I have in my mind a
lurking feeling of anxiety about the
future, It is true that since emer-
gency was declared, there has been
an appreciable fall as compared with
the high level that preceded it. But
there is also the fact that this down-
ward trend has been wearing out and
there is a hardening of the price situ-
ation now noticeable. The more jm-
portant part of the sitiation is that
there are certain elements which may
create an apprehension about the
future; unless they are counteracted
adequately.

There is, in the first instance, the
fact which stares us in the face that
expenditures are going to increase.
The momentum will develop in course
of time so far as defence expenditure
is concerned. Also, there may be an-
other element in it, which has already
been there for some time, that is, we
did not have all kinds of imports
which we might have had if we had
a more comfortable position regarding
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foreign exchange resources, There-
fore, import restrictions are there. Ex-
penditures increase and, as I said, in
certain commodities, there is already
a rise which persists, although
there is the other fact that
in some cases the decline also
has persisted, as for instance raw jute
and cotton. The test has not really
come and therefore, I do not draw
any kind of a complacent conclusion
from the figures which at the moment
do not show that there has been any
rise. There has been, on the other
hand, during the last few months, a
considerable decline in prices,

Questions have been raised in the
course of the discussion about the
basis of our price policy. It is per-
tinent that there has to be some
rationale in the measureg that are
adopted in dealing with the situation.
It is necessary to explain what the
approach is and to reiterate it, so that
we may be clear about the conception
as to what is the underlying basis of
the various steps that are being taken
to deal with the price situation.
Everyone is affected by the price
movements. All sections of the com-
munity are affected, but not all in the
same way. Therefore, certain con-
flicting interests arise and the vary-
ing attitudes that are adopted in rela-
tion to the price movement will de-
pend upon the angle from which the
situation is being viewed.

lC.M.hrg.
[MR, SPEAKER in the Chair]

It will depend upon whether it is
viewed from the point of view of the
producer—agricultural or industrial—
or from the point of view of the con-
sumer or trade and what is more im-
portant from the point of view of the
economy as a whole, that is, the rate
of economic growth, Another impor-
tant aspect related to the balance of
payments position. We have had cer-
tain assumptions on which the third
Plan is based. The major assump-
tion was that there would be price
stability during the period of the third
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Plan. In the Second Five Year Plan,
there had been about 30 per cent. in-
crease in the level of wholesale prices.
Therefore, it became a matter of
supreme importance that the prices
should not rise. It was evident, and
it is evident now, that any substantial
rise in prices during the period would
mean that either the content of the
Plan should shrink or, because there
is a limit to the resources being raised
beyond what they are visualised, the
door may be opened for more deficit
financing, which will be bad because
that means the inflationary spiral.

The other question to which I just
referred, the question of our external
resources, is even far more impor-
tant than the availability of internal
resoures which under certain condi-
tions we couid secure. We had
assumed that foreign exchange earn-
ings which stood at Rs. 645 crores in
1960-61 would rise to Rs, 850 crores by

. the last year of the Third Five Year

Plan—an increase of 32 per cent. Any
rise in internal prices means that our
competitive position, our capacity to’
export will be adversely affected.

In dealing with this objective of
maintaining price stability there are
three or four things which we have
got before us or which have to be
kept in the forefront of any pro-
gramme that we have. The major
thing is production, all else is secon--
dary to that. The Third Plan
has programmes of increase in produc-
tion of agriculture and industry. It
is anticipated that agricultural produc-
tion will increase by 30 per cent and
industsial production by 7¢ per cent
over the five year pericd. Our capa-
city to maintain the price level de-
pends on the fulfilment of this assump-
tion. It is also assumed that the cost
structure will not be pushed upwards
too much which means efficient use
of resources and a rise in the levei of
productivity. It has also been consi-
dered in the scheme of resources that
have to be raised for the purpose of
the Plan that accelerated development
wil] mean large amounts of money be~
ing placed in the hands of the people.
That means purchasing power rising
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to that extent, and if we want to
balance the supply and demand we
have to withdraw that purchasing
power, an appropriate portion of that,
by various means, loans, taxes, etc,
-which means that the savings in the
hands of public agencies and in the
hands of the people have to be ade-
-quate or commensurate with these
needs. Finally,—this is also an im-
portant element in that policy—if for
any reason there is insufficiency of
supply of any commodity or a shortage
occurring in view of the conditions
ang in view of the uncertainties, then
‘Government will step in with specific
measures, fiscal, monetary etc, and
where the gap between supp'y and
demand becomes considerably large
physical control may become inevi-
table and have to be resorted to in
suitable cases. This was the sketch of
the policy requirements of the Plan
in relation to prices.

It was also considered that in order
to achieve the targets under various
heads the relative prices of various
commodities also have to conform to a
«certain pattern. We have not succeed-
ed very well in that respect. In the
«case of agricultural commodities there
has to be some kind of crop planning
which is being considered. We have
not done much in that direction, and
the result js that sometimes produc-
tion is too much and sometimes too
little with all the other consequences
flowing from that. There is also the
question of rigid price structure and
rigid cost structure which mea~s that
the necessary fiexibility is not easily
obtained. Industrial and agricultural
productivity has to be raised to a
very considerable extent and econo-
mies have to be effected, because there
is always scope for economies. In in-
dustry these objectives can be achiev-
ed by statistical and quality control,
better training etc.

There is another aspect of the price
policy which is very important, to
which many hon. Members made refe-
rence, both directly and indirectly,
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and that is the relationship of prices
to the level of income, which arises in
two ways. There is the income due
to the producer both in agriculure and
in industry and there is the level of
mcome of the caonsumer, that is, how
much he can afford to spend on buy-
ing of goods and services. A postu-
late of our price policy has been that
the price structure will be fair both
to the producer and to the consumer.
It may appear that they are irreconcil-
able because demands were made on
one side which may mean that the
prices will rise and. therefore, the con-
sumers will have to pay more. How
can both these things be secured?
They are not really irreconcilable.

It will be appreciated that there
is a way of looking at it from the
point of view of ensuring a reason-
able and optimum level of prices.
Take the case of those who have been
pressing for much higher prices for
agricultural produce. We owe it to
the agricultural producer to give him
an adequate, fair and remunerative
price. But, then, there is a limit to
that. If we press it too far, what will
happen? If the people cannot afford
it, there will be unsold stocks and
again a cycle of depression because
the stocks cannot be sold. So, to keep
up the prices of commodities at a
level which is above the reasonable
level will mean that the benefit is
limited to a few people. The benefit
cannot be extended tow.slamge nu.nber
of people. Again, if the price of an
agricultural commodity, which is an
industrial raw material, rises too high,
it will mean that the price of the
finished product will also go too high.
So, the demand for it goes down. At
least, the demand for the agricultural
raw material will not be adequate and
will not correspond to the capacity to
produce. A vicious circle sets in. In
the case of consumer good too, the same
situation arises.

Shri Bibhuti Mishra (Motihari):
‘Why not link up the price of the agri-
cultural produce to the finished goods?



235 Motion re: MAGHA 30, 1884 (SAKA) Maintaining Prices of 236

Shri Nanda; I agree that we have
not been able to do it fully. We have
to progress in that direction. The in-
crease will have to be within certain
limits; not all that we may desire can
be done. The consumer, for instance,
may {eel that the price of the finished
product is too high.

Shri D. S. Patil (Yeotmal): On a
point of information. Has any attempt
been made to find out the actual cost
of agricultural production?

Shri Nanda: There have been some
farm studies and more and more of
them are being undertaken.

I was referring to the consumers. If
the prices of a commodity this year
are too low, then what happens?
Next year there will be less of pro-
duction, as we have experienced, and
there will again be difficulties of
shortage. Also, the income of the pro-
ducer goes down because the prices are
not adequate. Their purchasing power
goes down. The demand for indus-
trial goods diminishes and, therefore,
the employment in industry is also
affected. These things are inter-relat-
ed, specially because agriculture is be-
coming more and more in the nature
of industry. As long as it was just
a way of life we got whatever nature
gave us as its bounty in terms of rain
etc. and we produced what we could.
But now investments are being made.
The agriculturist runs the risks apart
from putting in his labour. Fertili-
sers are being used. Therefore the
quiBtiomr—of*~proper scrutiny of costs
etc. becomes necessary. This matter
is being viewed from that angle now.
If you do not give a price which will
enable a person to recoup his expendi-
ture and in addition get something for
the risks which he is running, if they
are not provided against through mar-
gins, he will not invest and you will
not get the increased production.
Therefore now it is a different situa-
tion that has developed and the im-
portance of looking into the costs of
agriculture has increased greatly on
that account.

But, again, I must, with great humi-
lity, submit that though all of us
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want to help the cultivator, the way to
assist him is not necessarily through
high prices. This method has its own
limitations.—It stops somewhere; it
cannot go further. The real way tc
heip him is through increasing his
total income by increasing the produc-
tivity of agricuiure. Even the small
holdings can produce more. All the
help that is possible should be given.
That is of much greater value to him.
I do not say that market prices should
not be what they might be, Reason-
able prices may be given, but this
is the more important part of it. The
large investments that are being made
in the economy have a relevance to
this question.

There is another way of reconciling
the interests of the producer and of
the consumer. The margin between
the price at which the producer parts
with his produce and the price that
the consumer has to pay is very often
excessive. When there is a small
shortage it becomes abnormal. So,
we have to come in with various
measures. The remedy, to an extent,
is co-operative organisations, stores,
fair price shops etc. and some control
on the trading margins, that is, the
price at which the wholesaler pro-
cures it and passes it on to the
retailer. It may be necessary, as it is
being done in some cases, to deal with
this problem in that manner. There
are greater difficulties at the retail
level. When the margin rises to a
very large extent because of any
short supply, the ordinary measures
may not suffice,. We have to do some-
thing about hoarding. We have to do
possibly more detailed distribution.
Even rationing may have to be
resorted to if the situation requires;
I hope that this contingency will not
arise. Restraints on speculation and
all these things, however, come into
the picture.

One other thing which has been
referred to in the case of individual
commodities, for instance jute is the
fluctuations in price. These fluctua-
tions that occur, are partly pre-harvest
and post-harvest differences which,
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adversely the interests of the producer
by and large. Any narrowing dbwn
of that is going to help the farmer. It
cannot be eliminated altogether, but
it can be greatly reduced. Apart from
these seasonal fluctuations sometimes
there is a glut. Now, the farmer
expects a good price and he brings a
large area under cultivation, as he
did in the case of jute for example,
and then he finds that there is a glut.
He cannot pick it up and prices go
down. Next time, again, we will
have a poor crop. We have to remedy
that, We are trying to do that by
building a buffer stock through State
trading, market operations etc. Al-
though we have done something, say,
in the case of jute, I think that we
have not done it with sufficient speed
and complete success. I think, the
experience that has been gained this
year should enable us to do that bet-
ter later on, I was recently in Cal-
cutta and I went into this problem
in some detail as to at what point of
time what was the price. The current
price for Assam bottoms might be
Rs. 29 per maund. The cultivator
may have parted with a good part of
his produce at a much lower price.
The money that has gone into the
pocket of the farmer may be much
less than what it would have been
if the price of jute had been mani-
pulated throughout the period. These
are questions relating to minimum
price and the price support, as I have
mentioned. .

Shri Khadilkar (Khed): May I
know one thing? As regards primary
products like foodgrains or oilseeds
and others, have! you given some
thought to the markets where specu-
lative prices would have definitely
affected the general structure of
prices?

.

Shri Nanda: Yes, Sir. This has
arisen in several cases. I was recently
in Lucknow. There, I was told that
although rice prices are rising, in
some places, rice prices were sagging.
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I asked the State authorities why
don’t you purchase paddy as much
as possible, we need all that, I will
come to that. One is market intel-
ligence. The second is readiness to
operate immediately so that large
differences between area and area do
not remain there. I will come to
that.

Therefore, I have explained the
basis of the policy in order to make it
clear. That is a complex question. It
is not simple. Just one set of mea-
sures alone is not going to suffice.
The approach has to be many-sided.
Various measures suiting different
conditions and different situations
will have to be adopted. There are
practical considerations also. It may
be that theoretically all this is all
right. There is the strain of heavy
development expenditure on the sup-
plies of goods. There are administra-
tive difficulties; there are other diffi-
culties, Therefore, our approach has
to be a correct approach. There are
these limitations. We have to choose
the areas—we may call them priority
areas. I am referring to essential
commodities and vulnerable sections
of the community. In that way we
will have to take up the question
where we are compelled to do so
when we go into physical controls.
One way of making the thing easier
for us is to standardise the goods. For
example, in cloth there"ate 56 many
varieties. Wherever we have to deal
with physical distribution also, stand-
ardisation helps in the matter of
fixing price and enables easier hand-
ling so far as distribution is concern-
ed.

The last thing about it is the ques-
tion of intelligence, market intelli-
gence, price intelligence, sufficient
information so that we can have
constant vigilance and watch on the
trends and forces which influence the
price level. It had not been satisfac-
tory in the past. In my statement of
the 10th of November, I promised that
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some steps will be taken in that con-
nection which will improve that
system. I shall now say what action
has been taken in this regard, and in
some other matters.

Shri Sham Lal Saraf (Jammu and
Kashmir): May I ask one question?
May I know whether the social
security measures that have been
taken and the other amenities that
the labourers and the workers get,
have got anything to do with the rise
in prices?

Shri Nanda: Not at all. We have
made calculation about the ratio of
labour charges to the total cost of
production and the value added in any
industry and we find that the propor-
tion has not risen at all.

Shri Indrajit Gupta (Calcuta South-
West): Thank you very much.

Shri Nanda: I shall now give some
information about what steps have
been taken in the matter of achieving
price stability.

We have, in the first place, taken a
step which may not be thought of as
being very much, but I attach some
importance to it. We have set up
recently in the Planning Commission
a Price Cell, and arrangements have
been '‘made for dealing with the price
data as it comes along, for studying it
ang interpreting it. That is step No.
1.

Secondly, we were very weak in
respect of retail prices. My hon
friend over there has been again and
again referring to the retail prices. It
istrue that our information about re-
tai] prices was extremely inadequate.
Now I can assure the hon. Member
that this deficiency is being made up
fairly well. This task of building up-
to-date intelligence in regard to re-
tail prices is entrusted to the Cen-
tral Statistical Organisation, and this
organisation has been strengtheneqd for
that purpose. The Central Statisti-
cal Organisation has been asked to
bring out three bulletins; one on rural
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retail prices, another on retail prices
at industrial centres, and a third one
on retail prices for middle-class, cover-
ing 45 centres. The first instalment of
these data has already been brought
out representing the retail price re-
latives of 35 commodities at 15 centres
in North India, and average retail
prices of about 15 essential commodi-
ties in rural areas in 1960-62. Similar
information is now being obtained
from the Labour Bureau, for about
30 commidities, covering 20 indus-
trial centres. Further, we have made
an experiment. When the idea occur-
red to me, I did not know what the
fate of that idea would be. Our in-
formation so far was confined to trade
sources, both wholesale and retail
dealers. But whai was the consumer
paying actually? That was not known.
I discussed this matter with some
Members of Parliament during the
last session. They also liked the idea.
Therefore, I called some voluntary
agencies like the YMCA, the Bharat
Sewak Samaj and other agencies to
help us in this matter. I said Why
not help us in this?”” And a proforma
was drawn up covering about 35 com-
modities.

Shri Indrajit Gupta: And the Sadhu
Samaj also.

Mr. Speaker: Sadhus do not have
the need for consumer goods. So,
why should the Sadhu Samaj be
brought in?

Sh‘ri Indrajit Gupta: My remark
was not meant to be overheard by
you, Sir.

Shri Nanda: Is my hon. friend ser-
ious abcut his motion?

Shri Yashpal Singh (Kairana): The
sadhus wij] save the nation.

Mr. Speaker: After the hon. Minis-
ter said ‘Bharat Sewak Samaj’, the
hon. Member added ‘Sadhu  Samaj
also’.

Shri Nanda: That was why I asked
whether my hon. friend was serious
about his motion.
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The proforma was then settled, and
it had been distributed in about 8
centres in Delhij, and the returns have
come, and the conclusions are very
good; the information which varies in
regard t» household supply has been
sorted out and compiled, and the con-
clusion is that we can get reliably
good information in that way and
quickly too. The more important part
of it is that we may not enter into
the details, but we get the price
trends immediately, and we know
what is happening in various places
for different articles. This is now
going to be extended to other parts
of the country, after another two or
three trials in Delhi, so that we can
place it on a sure ground.

The other thing was about the time-
lag in the availability of information.
They may be all good statistics, but
the information comes in so late that
its value for any operational purposes
practically becomes nil. So, now,
steps have been taken to mmprove this
position. Arrangements have been
made with the State Governments so
that we can get information about
wholesale and retail prices practically
every fortnight, so that the time-lag
will not exceed a fortnight or so. We
have our field staff of the National
Sample Survey and the Programme
Evaluation Organisation who are also
reporting to us on prices and the
genera] trading practices and condi-
tions from rural areas. This work has
started.

In order that in the States and in
the ecornomic Ministries concerned,
there may be adequate, quick and
prompt attention to these things, we
have asked, and it has been agreed
to, that senicr officers may be nomi-
nated to act as liaison officers for this
purpose in the States and their Min-
istries, and this work is progressing.
This is the one direction in which
action was contemplated, and I be-
lieve progress hag been substantial.
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Then, a price stabilisation commit-
tee was to be set up. This has been
set up on, I think, 20th December,
1962. This committee scrutinises the
ex-factory costs, the wholesale and
retajl ‘marging and other things which
affect the course of prices, and it has
also made proposals regarding how to
enlarge the supply of things, parti-
cularly relating to defence require-
men's.

There were other recommendations
made in the Price Policy Statement.
I wo'd like to give a brief account
of what action has been taken regard-
ing them. The most important thing
in this connection is, as I have ex-
plaineg earlier also, the stress on in-
creasing production. It is only to the
extent we fail there that other mea-
sures have to be thought of. If we
succeed there, then every thing else -
i of secondary importance or follows
itself.

Shri Bibhuti Mishra: It we increase
production, prices go dewn.

Shri Nanda: There is a necessity
which hag been accepted of an ade-

‘quate, reascnable, minimum support

price. It has been adopted in the case
of wheat and also now in the case of
rice. It obtaing in the case of some
other comrmodities. Two things have
to be done. If prices go down below
that or come near thaf tevel, Gov-
ernment should step in and purchase
from any producer, whatever may be
the quantity. (An Hon. Member: It is
not done.) It is not being done fully. I
am saying it should be done. That is,
any quantity should be taken. Storage
accommodation should be there and
financial arrangements should be
there. We should be up to that.
Otherwise, how can we claim to be

able to regulate and keep stable
prices? This has to be done.
Shri Harish Chandra Mathur

(Jalore): Do not say It should be
done, say, ‘It will be done’.
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Shri Nanda: It will be done. It
takes a certain amount of time to gear
up the organisation to do it. But it
will be done.

Shri Gauri Shanker Kakkar (Fateh-
pur): Where are the resources?

Shri Nanda: That is an imaginary
difficulty. It should be possible to
find the requisite resources.

I was speaking about production.
Sometimes, when it is in excess, we
neglect the farmer. Then when he
alsp pays us in the same coin, we are
aghast as to what we are going +to
do next. I am in full sympathy with
this view, but with this reserva-
tion—it is not a reservation; it is a
statement of a truth—that there is a
limit to the price support which will
be usefu] to the farmer. His total
income must increase. That is the
important part. Prices of agricultural
produce should not be allowed to go
down to unreasonable levels.

Regarding these matters, I wil] list
some of the steps that have Dbeen
taken. We have at the National
Develcpment Council Meeting in Nov-
ember, 1962 taken certain decisions.
The targets for minor irrigation and
soil conservation in the Third Plan
were increased by 50 per cent. The
target for dry farming has been rais-
ed from 22 million acres to 50 million
acres. In the matter of cotton and
oil-sgeds, which have been giving us
trouble, measures for intensification
of programmes for increased produc-
tion in selected areas were formulat-
ed ang sent to State Governments for
implementatior. during 1962-63 and on-
wards. Regarding rice, it is proposed
to undertake specific programmes for
intensification of production in 40
selecteq districts. This is apart from
the package programme. Here the
idea is that intensive work is to be
done ang concentrated attention is
to be given. Application of fertili-
sers, seeds, credit facilities etc.—all
these should be looked after.

There has been a problem about
millets and pulses. That is, there
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is not enough production. Therefore,
prices have risen. An abnorma) rise
has occurred in the price of jowar
etc. A scheme has been taken up for
intensification of production of millets
and pulses in selected areas in the
particular areas which grow these
crops.

The States have been requested to
organise measures for increasing pro-
duction of short-period crops in a
systematic manner and selecting the
most promising areas for this purpose

Shri Bade (Khargone): Don't you
think that the price of millets has
increased because of the competition
of cash crops with food crops, and
Government is encouraging cash crops
like cotton and groundnut?

Shri Nanda: The problem of price
parity is there is respect of various
crops, but it is also true that suffi-
cient attention has not been given to
it. That may be one of the rea:ons,
but when the price of millets rises, it
means that the only way to bring it
down is to help the farmer with these
other things which I have mentioned.
That is, the price is a good price, the
price is rising very much, there is no
control. Hon. Member may know it
that il is not that the price is being
artifically depressed by any controls.
Therefore, that problem does not
come into the picture.

There are some other schemes for
increasing the production of subsidiary
foods like vegetables and fruits. I
need not go into the details.

A word about other measures that
have been taken in connection
with increasing the output of 'minu-
factured goods. Some steps have been
taken to increase the supply of wool-
len goods. Recently a decision has
been taken to introduce a cash hoaus
scheme for producers of cement. UInder
this scheme, the manufacturers of
Cement who exceed the peak produc-
tion of the previous years will be
paid bonus at the rate of Rs. 2.50 te
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Rs. 5.50 per tons of additional produc-
tion.

I had this morning a meeting with
the representatives of industry and
workers. Some of them individually
came, and I told them that something
more has to be done about it, ard I
believe that the Emergency Produc-
tion Committee which has been set up
at tho Centre, and which has Leen
going round the States and the various
centres, has met with very good res-
ponse, and the idea now is to select
a few industries immediately particu-
larly so far as enterprises which are
going to produce for defence needs
are concerned, and apply all the tech-
niques of higher productivity there, so
that we may get very good results
quickly in reducing costs and increas-
ing production.

This is about production, Then there
is the other side regarding distribu-
tion. 1 gave information to the hon.
Meinbers in last November that a
programme had been accepted for
starting consumers co-operative stores,
I need not repeat that information
as to what the programme was By
the middle of January 1963, 22 whole-
sale and 236 primary stores were cr-
gen.sed in different States. Arrange-
ments have been made for the sup)ly
of textiles to the wholesale stores at
a concessional rate of the ex-mill
price plus four per cent, and in some
States special fair price shops for
clotn have also been staried.

Another scheme concerning indus-
trial labour in the public and private
sectors sponsored by the Ministry of
Labour and Employment involves the
setting up of co-operative store
amongst industrial units having at
least 250 employees, with financial
assistance from the employers. Some
stores have already been organised
amongst industrial workers in steel
plants, coal mines and a number of
other public and private undertakings.
The Home Ministry also has a scheme
of starting such stores, wholesale and
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primary to cater to the needs of Cen-
tral Government employees in Delhi
and other places. This is about the
urban areas.

In the rura] areas, arrangements are
being made for distribution of essen-
tial goods through marketing and ser-
vice cooperatives. The number of fair
price shops in urban areas for the
sale of foodgrains has been increased
from 49, 438 by the end of 1961 were
50,581 by the end of 1962—an increase
of 1,553 shops.

Other measures that have been taken
concern monetary, fiscal and other ad-
ministrative steps. I need not go into
those details such as credit controls in
order to restrain hoarding. These mea-
sures are formulated by the Reserve
Bank ang carried out through the
various scheduled banks. There are
ceilings on the accommodation that the
Reserve Bank would provide to the
scheduled banks. The bank rate has
been raised from 4 to 4.5 per cent.
There are other restrictions which are
applied in a flexible manner with a
view to checking speculature activity,
forward trading has been banned in
respect of gur, kapas, staple fibre yarn,
non-ferrous metals, shares, gold and
silver. The Food and  Agriculture
Minisiry has asked the State Govern-
ments to strengthen licensing controls.
Uniformity in the definition of ‘dealer”
has been recommended. Draft licens-
ing order has been provided tq the
States. Fortnightly refurns are being
obtained from the licensees. States
have been asked to set up inspecto-
rates in each district so that orders
can be properly enforced. Storage
capacity is being increased and it is
expected to achieve the target of three
million tons in 1964-65. These are the
general measures. There are also
some measures undertaken in res-
pect of specific commodities such
as rice, whezt, sugar, gur, cotton,
jute, textile drugs and medicines. I
have got information about the
various steps taken to stabilise the
prices of these commodities but it will
take more time thap possibly 1 could
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claim if I were to give all these de-
tails. Procurement prices for com-
mon quality of white rice for 1962-63
crop have been fixed. In some States
incentive bonuses are given so that
larger quantities of rice can be pro-
cured. The question of raising the
floor price of cotton is being consi-
dered.

Shri Gauri Shanker Kakkar: About
agricultural production, may I say

this? The Planning Commission has -

enforced that the member of the pri-
mary co-operatives in various States
should get 25 per cent of credit in
the form of manure along with the
cash, irrespective of whether the
area is under irrigation or not, whe-
ther it is a dry area. Is it a fact that
production is judged by the amount
of actual fertilisers supplied to them?

16.49 hrs.

[MRr. DEePUTY-SPEAKER in the Chair]

When we make calculations about
anticipated increase in production, we
base our calculations on how much
fertiliser has gone in, how much more
irrigation facilities are provided and
so on. But that is only at one stage.
Later on these crop cutting experi-
ments give us the estimated yield. I
have myself stressed this point. I
have seen the records in the villages
where details about a number of
things are given. But what is the pro-
duction emerging from all that? That
data is not there at the village level.
I feel that something more has to be
done about the village production pro-
grammes so that we know exactly
what production arises from the appli-
cation of fertilisers and other things.
My question is, will they not be
adversely affected? They have enforc-
ed it; there is a rule that they have
to take 25 per cent fertilisers if they
want to have credit for agricultural
purposes. Is it proper? Will it not

adversely affect the co-operative
credit side?
Shri Nanda: You mean that they

are being forced, against their own
interests?
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Shri Gauri Shanker &Kakkar: Yes;
I know in Uttar Pradesh. I have ex-
perience of this.

Shri Nanda: If he gives me the de-
tails, I shall give him a reply.

Shri Gauri Shanker Kakker: The
Planning Commission has enforced it.

Shri Nanda: I learn this from him,—
what is the precise position? I shall
look into it.

About drugs and medicines, it is a
thing where there is some kind of
lacuna or gap still remaining. The
Commerce and Industry Ministry has
already taken certain steps. There is
an inspectorate, The price lists giving
wholesale as well as retail prices are
secured from the manufacturers and
the wholesale dealers, and there is
a notification that the retailers should
display the prices. That is all. If
there is any contravention of those
prices, whether the prices are reason-
able or not, I do not think anything is
being done. But yesterday I was dis-
cussing this question with the Com-
merce and Industry Ministry’s repre-
sentatives and I had suggested that
they have to go much beyond that.
About the reasonableness of the prices
also they should take steps to ascer-
tain them and look into the costs.
Secondly, if there is a contravention,
if the actual price charged is different
from what the price should be, then
some enforcement measures, some
sanctions, may be applied. I think
this «is also being considered.

I have taken up plenty of time, and
I will only add just one or two things.
In the course of the coming months,
as I have indicated, there may be need
for greater vigilance about the price
situation, and for taking further steps
which may be necessary. I have men-
tioned the case of drugs. In the case
of sugar, particuldrly, there is an
amount of difficulty being experienced,
and we have to see to it that the
releases of sugar are adequate to
enable a reasonable price level to be
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maintained. We have to see that the
grower should be assured that what-
ever larger quantity of sugarcane he
can produce will fetch a fair price.
The experience of the past, when he
was asked to curtail production, should
not be repeated.
I thank you very much for the
indulgence shown to me.

Shri Harish Chandra Mathur: Will
the hon. Minister explain this? Are
not the Government themselves
directly responsible for the price rise?
Only today we read in the papers
that land in Delhi was sold—300 sq.
yards for Rs. 2 lakhs. Are you not
directly taking steps which lead to
rise in price and higher costs? How
do you reconcile this? When it comes
to your turn, you allow it, and thus
raise the price all round. You should
explain this,

Mr. Deputy-Speaker: That is a diffe-
rent matter.

Shri Nanda: It may be in another
-~here, which may have a justification.

Shri Earish Chandra Mathur: I did
- follow.
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Shri Malaichami
One question.

(Periyakulam):
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Mr. Deputy-Speaker: No more
questions.

Shri Harish Chandra Mathur: Let
the Minister reply to my question
How does he explain the position?
We ask the Minister to answer it
Otherwise, what is the sense in our
asking a question?

Mr. Deputy-Speaker: He gave the

answer.

Shri Harish Chandra Mathar: I
have not been able to follow it.

Shri Nanda: If the hon. Member
asked for justification for something,
for every measure that is adopted to
get money for the public exchequer
which might have some effect of
increasing the price somewhere, I said
there will be other things also. There
are indirect taxes, though there
should not be a corresponding rise in
prices due to imposition of such taxes
or the increasing of their rates.

Mr. Deputy-Speaker: Anyway, site
is not an essential commodity.

Shri Harish Chandra Mathur: House
site is certainly an essential com-
modity. (Interruption).

Shri Indrajit Gupta: The motion of
mine has dragged on now over three
sessions. 1 am afraid for, some reagon
for which perhaps nobody is to blame,
it got rather a low priority on the
Order Paper each time and also the
general sense of urgency of this issue
does not seem to have been aroused
sufficiently yet.

The hon, Minister, for whom I have
the greatest respect, has made two
observations here with which I am in
full agreement, because when I mov-
ed my motion two months ago, I had
stated that the real test has not come
yet. He said the same thing today.
He also said, there is no room for
complacency whatsoever. I welcome
that statement, if it is followed up
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by appropriate action, because our
complaint from this side of the House
is that very many good policies and
principles which are time and again
enunciated by him—many of which
have been repeated again today—are
not implemented. I would like to
know what are the real factors which
are preventing their implementation.
I am afraid that question has been
avoided and I did not get any reply.

I would bring to the notice of the
Minister some facts, which he knows.
Certain warning signals have already
appeared on the scene, which are of
a very ominous nature. We should
be on our guard from now and Gov-
ernment should act in a spirit, which
is consistent with the idea of emer-
gency. Already, in eastern India, at
a time when the new rice crop has
just come in, in West Bengal and
Orissa—he has just visited Calcutta
and he knows—the price of rice has
risen. This does not happen nor-
mally. Should it happen at a time
when we are in the midst of an
emergency and when the Government
has armed itself with all possible
powers under the sun? Just after
the coming in of the new crop, the
price of the coarsest rise is Rs. 24 or
Rs, 25 per maund. There has been a
shortfall in production also. At this
time, during the cold weather season,
generally there is a seasonal decline
in the prices of other foodstuffs also.
But I*know in Calcutta no kind of
fish is available for anything les$ than
Rs. 4.50 per seer. What is happen-
ing? Why are the controls not being
exercised? Why is not the State
stepping in with the vast powers with
which it has armed itself? It must
regulate, control and organise some
sort of physical control over the sup-
plies of these commodities. But he
does not tell us which are the vested
interests which stand in the way.
The same thing occurs in the case of
raw jute. We have debated it so
many times. He admits the fact that
the notiona] minimum price, which
has been announced, does not go to
the cultivator. But why not? Who
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is preventing it? Why cannot the
Government step in with its machi-
nery?

Shri Nanda: It is now taking
effect. It had not take effect in the
past,

Shri Indrajit Gupta: As far as
industrial production is concerned, a
very dangerous symptom has exhibit-
ed itself. Surely at a time when we
are supposed to be gearing up our
production for defence requirements,
industrial production should not show
any slackness. But I am surprised to
find that even in the engineering
industry—if any industry has a
direct bearing on defence require-
ments, it is the engineering indus-
try—the Chairman of the Engineer-
ing Association makes a public state-
ment complaining that today 50 per
cent of the capacity of that industry
is lying idle. Why? There is an
industrial truce. No strikes are tak-
ing place. The workers are working
harder than ever. Even the Minister
has admitted that the wages have not
gone up in such a way so as to affect
price and production adversely. Yet,
due to many other factors, shortage
of power, shortage of essential raw
materials and due to other forms of
obstruction by vested interests, indus-
tria] production has been affected.
We were told this morning during the
Question Hour by the Food Minister
that although the production of
sugarcane has gone up sharply, the
price of Sugar has gone up to Rs. 50
per maund. How does this happen?

I have not got the time to go into
all these things, though I would like
to take up some of these issues, because
we are on the brink of the budget.
We do not know even the outlines of
the budget; it is not possible to know.
I am apprehensive, becal.lse there is
no doubt that Government would
require a great deal of money this
time to cope with the presemnt situa-
tion. I would only appeal to the
hon. Minister, as a very important
member of the Government, not to
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add to this present crisis of prices
which is developing by imposing
indirect taxes in such a manner that
they are immediately reflected in the
prices of essential and consumer goods.
If that is done, the backbone of the
ordinary man in this country—I do
not know whether it will be broken—
will certainly suffer a very severe
blow, and 1 do not think that is the
best way to strengthen the defence
potential and resources of this coun-

try.
17 hrs.

Therefore, I am very thankful to
you for having permitted this discus-
sion to have some scope over three
sessions, but I would ask the Govern-
ment to take firmer steps against all
people who are out for profiteering
or hoarding or who for their own
interests sometimes want the prices
to fall or sometimes want them to
rise.

I find also another example, a very
strange bit of news in the papers,
that in one little corner of India,
Goa, which became a part of us not
very long ago, where some sort of
price control of essential commodities
or fixation of maximum price was in
force even from the time of the Por-
tuguese regime—this news has come
in the papers today—due to the pres~
sure of the Chamber of Commerce in
Goa, all price control orders or orders
for fixation of prices have now been
held in suspense. Is this the way we
are going to cope with the problem at
a time of emergency? Why should
this Chamber of Commerce, a power-
ful interest, be allowed, under the
cover of emergency, to get away with
whatever they want while the com-
mon man is paying, sacrificing and
doing everything gladly for the sake
of the country?

Therefore, I fee]l that this repeti-
tion of very many good ideas, princi-
ples and good intentions which, I am
sure, the Minister has in all good
faith treated us to again, is not worth
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much unless serious steps are taken
by the Government, despite the oppo-
sition by certain people, to carrye
them out into practice and to serve
the interests of the vast majority of
the country. I hope the Government
will do that, otherwise we will be
faced with this question again very
soon and then the Parliament may
not treat the Government so leni-
ently.

Mr. Deputy-Speaker: There are
four or five amendments which have
been moved. There is one by Shri
Ram Sewak Yadav. He is not pre-
sent in the House. I shall put it to
the vote of the House.

The question is:

That at the end of the motion, the
following be added namely:—

“and resolves that Government
should take the following steps to
stabilise the prices—

(i) the prices of foodgrains
should not rise more than one
anna per seer between two
crop seasons;

(ii) the prices of essential factory
products such as cloth
(coarse), kerosene oil, ce-
ment, iron, sugar and ‘medi-
cines should not be more
than one and a half times of
their cost; o

(iii) the prices of foodgrains and
raw materials produced by
the agriculturists should be
sufficient for their livelihood
besides recovering the cost of
production and balance
should be maintained bet-
ween the prices of agricul-
tural and industria] pro-
ducts.” (1):

The motion was negatived.
Mr. Deputy-Speaker: There are

amendments No, 3 and No. 4 by Shri
D. S, Patil.
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Shri D. S: Patil: I want leave of
the House to withdraw my amend-
ments.

Amendments Nos, 3 gnd 4 were, by
leave, withdrawn.

Mr. Deputy-Speaker: Amendment
No. 5 is by Shrimati Renuka Ray.

Shrimati Renuka Ray (Malda): 1
want to withdraw my amendment.

Amendment No, 5 was, by leave,
withdrawn.

Mr. Deputy-Speaker: Amendment
No. 6 stands in the name of Shri
Sivamurthi Swami. I shall put it to
the vote of the House as he is not
present in the House.

The question is:

That at the end of the motion, the
following be added, namely:—

‘“and reSolves that—

(i) the inflation of money should
be controlled on a reasonable
level to reduce the prices of
essential goods;

(ii) the” production should be in-
creased by helping the agri-
culturists; and
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(iii) steps should be taken for
equitable distribution through
Co-operative Societies of such
commodities that are in
short supply”.. (6).

The motion was negatived.

Mr. Deputy-Speaker: What about
amendment No, 7 standing in the
name of Shri Bibhuti Mishra?

Shri Bibhnti Mishra: Sir, I want
to withdraw.

Amendment No. 7 was, by leave,
withdrawn.

Mr. Deputy-Speaker: ] shall now
put the original motion to the vote of
the House. The question is:

“That this House takes note of
the statement laid on the Table
of the House on the 10th Novem-
ber, 1962 by the Minister of Plan-
ning and Labour and Employ-
ment on measures for maintaining
prices of essential commodities at
reasonable levels.”

The motion was adopted.
17.05 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
February 20, 1963/Phalguna 1, 1884
(Saka).



